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CENTRAL DMINI5TRATIUE TRIBtJNRL 
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Second Floor, 
tommercial Complex, 

Indiranaar, 

.Dad:1O.NOV93 

iPPLICTJON NO(s) 'Z1 	1993 

PLCANTS: 'RESPgNDENT5:9iT(' CJr&L\d/v 
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SUBJECT:... 1oruardjn of copies of the Orders passed by 
the Central Adminiftrajve Tribunl,Bangalore. 

—xxx— 	• • 

Please find enclosed herewith • copy of the 
ORDER/S AYORoER/ 	 RDEIkf, Passed by this Tribunal 
in the above mentioned'p1icatjon(..$)o.n _. 
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CEHTRAL ADPI!4ISTRAT1VE TRIDWAL 
8A0AL0RE 8ENCH8AKGALcRE 

C] 671/1993 

DATED THIS THE FIFTH DAY Of N0VEMR9  1993. 

Rr. 3tetice P.k, Shyseaunder, Vice Chairsan 

Shri C. Prabekaran 
Senior Observer 
Indian Pleterologicel Oeparteant 
reoidlng at flo,5, 4th Cross 
Ajappa 8lth 
DinflIr, R.T. Nagar Post 
Bangalors-560 032, 

(Plre. Ranaa Srivcte.) 
Advocate 

Vol  

... Applicwt 

Indian Itaorcicgical Oapart..nt 
Lodhi Road, Now Thi-i 10 003 
rpreeented by it. Director General. 

The Deputy Director General Of 
fltercicgy 
Regional Fteorolical Gentre 
50, College Road, Redras-6. 

3. The Director 
Indian Metecroligical Olparteent 
'tst.rologicel Centre, HAL 
Airport, SangalOrS-560 017. 	.., Respondents 

(Shri M.V. Rae, Learned Standing Counsel) 

ORDER 

Heard the learned Standing Counsel, 

In this application the challenge is to an order 

tiansferring the applicant from Bangalore to a position 

The applicant assails. 

earlier as per Annexure-C dated 27.5.1993 to the 

j 	It 
departmental head asking for cancellation and revocation 
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of the order of transfer. The learned standing counsel 
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tells me that the said rspreeentOtiun has not yet been 

disposed off. In the circistarn*a it seems appropriate 

that I should direct the dep8rtasnt to diepoaa of the 

representation made by the applicant as per Annaxure-iC 

and do so within 3 months from the date of receipt of a 

copy of this order. The contentilona raised herein are all 

left open. 

2. 	With these observations 1, the application 

stands disposed off finally. 

Sd!- 

(P.K. SHYAPUtl)ER) 
VICE CHAIR1J 
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